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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Twelfth Session

Tuesday, October 08, 2024
LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and
answered.

II. Calling Attention:

(1) Shri. K. M. Sachindev to call the attention of the Minister
for Health and Woman and Child Development to the
discrimination of the Central Government in granting
AIIMS despite land is made available at Kinalur in
Kozhikode district and to the inappropriate remarks being
raised regarding the proposed location of AIIMS.

(2) Shri. Sunny Joseph to call the attention of the Chief
Minister to the necessity to exclude the residential areas,
agriculture lands and plantations in the State from the
ambit of ESA.

I11. Papers to be Laid:
(1) Asper List 1.
(2) As per List 2 (Under Rule 47(2)).

(3) As per List 3 (Under Rule 236(5)).
(4) As per List 4 (Under Rule 236(6)).

IV. Presentation of Reports:

Shri. Sunny Joseph, Chairman, Committee on Public
Accounts to present the Sixty Fourth to Seventy First
Reports of the Committee.

V. Leave of Absence from sittings of the House:

Hon’ble Speaker to take the pleasure of the House regarding
the grant of leave of absence from the sittings of the House to
Shri. Roji M. John.



VI. Statement Under Rule 300:

Shri. Pinarayi Vijayan, Chief Minister to make a statement
under Rule 300 regarding the action taken in connection with
the landslide on 30.07.2024 at Meppadi in Wayanad district.

VII. Legislative Business:

Introduction and Motion for reference to Subject Committee
of the following Bills:
(i) The Kerala Veterinary and Animal Sciences University
(Amendment) Bill, 2023.
(Discussion to be concluded.)
(i1) The Kerala Bovine Breeding Bill, 2023.
(Discussion to be concluded.)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
October 07, 2024.



